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- has felt that his candidature for an CL (
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E.D. appointment will be considered by the @9

appointirg units in his division if he ﬂi}

is eligible educationally and hes fulfils

'specific facancies for which he expects =) WY
to ve considered naw, The Respondent no.3
i.e. sr. Supdt. of post Offices may have
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on behalf of the applicant that two posts @ =
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of EDSV and EDMC are available in Sambalpur
Division, The applicant shall submit a
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proper representation pointing out the *{”‘ U e BN
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applicant as may be permissible under rules,
 keeping in view the availability of .
vacancCy ,his eligibility and  fitness. {

Thus, the OA is dispbsed of at

the admission stage,

My Heard shri ashok Mohanty learned

. Senior Standing Counssl Kcentral) -who-was—

presentin-ceurt—who may please comiunicate m{LQs"NU' ‘ (MQ:’Z‘

this order to Respondent no. 3 -
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